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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD\R
0.A.NO.1418/94

Betueen: Date of Decisiamn: 25.11.94,

MV ankataswar Rag J..Applicants.

And ’
1. The Divisional. Railuay Manager, 7

South C_ntral Rajluay, BG danchalan
Bhavan, “Secunderabad.

24 The Seaior Divisional Enginser?(Co~od.) T
South C_ntral Railways;, BG Sanchalan Bhavan,
Secundefabad,;

3. The Asst.Engineer, South Cpntral Ryilway, —
.. Bellampally, Adilabad District,

4. The Pdrmanant Way Inspectar, Seuth Central
Railvay, Manikgarh (Chummalal),
Rajore Taluk, Chandrapur District,

.. Maharashtra,

3, The Deputy C.E., Bang Canversaan, —

6. The Genérai Mahage., -—__. C _ _ '

Railway, Railnilayam, Secunderabad, - . )

.s .RESppndentS -
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Cannapt i : . : : |

counsol %gg ER% ?EE&&E&DE-— : MreN.Krishna Rae, Aduagate ) |
B D AAT -r‘.ﬁSC.‘. -

C ORA MM

THE HON'BLE SHRI A.8.GORTHT ~© } MEMBER (3)
THE TRIBUNAL MADE THE FOLLOVING ORDER:

Issus notice. Reply to be filed within 4 ueeks. List the
for admission on 26.12,94. In the meantime the respondents ar
directed to consider the case of ths applicant feor engagemer
casual labour if there is work and in preference to Presherf

. .
Trrma Ml

;
f

DEPURY REUL?J

TP 2T Ll

%:’ Divisional naiiway Ve

.. 2dnchalan Bhavan, Secunderabad, ) .
2+ The Ssnior Divisiefal Engineer,(Co-ad.)Seuth Central R

. BG Sanchalan Bhavan,Secunderabad; .
A+ The Fezhofonineer. South Contral Railway, Bellampall

.. (Chummala) Rajore Talik,Chandrapur~oiszzl.Railuay Me
S,The Deputy C.E.,Gang Cenversion,Hubli,Karnataka, \
6+The General Manager,South Central Railway,Railnilayat
Z.Copy to MAr.N.Krishna Rae,Advocate,CAT,Hyderabad, '
S.5pare copy. - T %= MA4Y CAOSCL.CAT,Hyderabad.
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CERTRAL ADMIMISTRATIVE TRIBUNAL
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oarens 251134

ORDER /JUDGAENT ,

ﬁ.Aln.a/c.n.u.'

in
OAND.  /(,y gr/c; ?

Adnitted and Intarim Directisns
Jasued,

e ——— .

Alleved _
ne - — - - ’ -
Dismissa _
Dismissed as withdraun %\
Dismissed far Default a N
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